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The following communications dated 13.1.1994
addressed to the Speaker, Delhi vidhan Sabha, from the
Deruty Commissicner of Police, Neorth District and West
District, respectively, wers received on 13.1.1994 :-

(1)

nehri Jai kishan, M.L.A. from Sultan T™ur Mazra
has been datained ndat ao-~r*'~n 65 of Delhi
Police Act, at 1315 hours today at PVC Market
Camp No.4 P.S. paschim vihar. D.C.P. West
District has also inform=d that chri Jai Kishan
was makino provocative speech and obstructing
in a demolition programme being carried ouc

by the D.D.A."

(i1)

"I have the honour to inform you that

anri Jai Kishan, M. L.A., tional Carital
Territorvy of Delhi who wai det:ained on
13.1.19294 at 1315 hours ror non-compliance
of reasonahle directions of Ponlice Officer
was released o 13.1.1994 -t 1520 hours

as the reasons necessitating has ceased
to exist."
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